NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 09.02.2021 (TUESDAY)

COURT -1V (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Alok Srivastava, Member

(Technical)

For Admission (Fresh Cases)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Vipul Ltd. & Anr. Sarojanand Jha C.S.Chauhan
No. 11 of 2021 Vs.
Solitaire Capital India & Ors.
2. Comp. App. (AT) | Vijay Kumar Chopra & Ors. Swapnil Gupta
No. 12 of 2021 Vs.
Sudershan Chopra & Ors.
For Admission (After Notice)
3. Comp. App. (AT) | Shailaja Vaibhav Patil & Anr. Gaurav Nair CMA Harshad
(Ins) No. 1122 of | Vs. Deshpande

2020

Harshad Deshpande & Ors.

With

Rohit Rathi-R1
Rahul Totala-COC
Harsh L. Behany-R5

4, Comp. App. (AT)
(Ins) No. 1123 of
2020

Citi Co- Operative Credit and Capital
Ltd.

Vs.

Harshad Deshpande & Ors.

Anne Methew

CMA Harshad
Deshpande

Rohit Rathi-R1
Rahul Totala-COC
Harsh L. Behany-R5

With
5. Comp. App. (AT) | P.L. Adke Varun Singh Rohit Rath-R1
(Ins) No. 11 of Vs. Rahul Totala-R2

2021

Harshad Deshpande & Ors.

Kritya Sinha-R3
Pranati Bhatnagar-
R5 & R6

6. Comp. App. (AT)
No. 215 of 2020

Mandira Koirala
Vs.
Sona Mandira Pvt. Ltd. & Ors.

Nitish Sharma

Anshuman Sood

For Hearing

7. Comp. App. (AT)
(Ins) No. 510 of
2020

Elektronik Lab India Pvt. Ltd.
Vs.
Pinnacle (Air) Pvt. Ltd.

Jaikriti S. Jadeja

Karan Singh

8. Comp. App. (AT)
No. 143 of 2020

Pralhad Hage & Ors.
Vs.
Shyam Sirur & Ors.

With

Surekha Raman

Sikha Tandon-R1 to
R3

Durga Agarwal-R1,
R3 & R9

Shyam Kapadia-R7
Ankoosh Mehta-R9

1



9. Comp. App. (AT) | Pralhad Hage & Ors. Surekha Raman Sikha Tandon-R3

No. 227 of 2020 | Vs. Shyam Kapadia-R7
Shyam Sirur & Ors. Samiksha Pednekar-
R9

Copy to: -
By the order of Hon’ble Acting Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar
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